THE CENTRAL ADMINISTRATIVE TRIBUNAL

JAIPUR BENCH, JAIPUR
ORDER SHEET
APPLICATION NO.:

pplicant(s) V) )f)'O\N ryaad Respondent (s) Con B - g Oy

/'de‘ocaté for Applicant (s)

Advocate for Respondent (s)

/AOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL

Mr.P.M.Jatti, Counsel for applicant.

Imarnaed  counsel [for the applicant submits
that he wants to withdraw this OA with a likerty

resorved to him to file a substantive OA for the

sams cauge of action.

In wview of the submissicon made by the
learned counsel for the applicant, the present OA
ig d sger

ismissed as withdrawn with a liberty reserved
hz applicant to file a fresh substantive OA

Ior the same cause of action.
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